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...(Interruptions)
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MR. SPEAKER: | adjourn the House till 2.30 p.m.

13.34 hrs

The Lok Sabha then adjourned till thirty minutes past

Fourteen of the Clock.

The Lok Sabha re-assembled at thirty minutes past Fourteen of the Clock.
(Mr. Deputy-Speaker in the Chair)

...(Interruptions)

14.31 hrs
(At this stage, Shri Naresh Puglia and some other hon. Members came

and stood on the floor near the Table.)
...(Interruptions)

MR. DEPUTY-SPEAKER: Now, we have to take up further consideration of the Representation of the People
(Amendment) Bill, 2003. Dr. Raghuvansh Prasad Singh, you were on your legs.

...(Interruptions)

MR. DEPUTY-SPEAKER: Please go to your seats.

IUTEnS HElGd : WS Sft, # UHT a0 G| T U e W e

MR. DEPUTY-SPEAKER: Please go back to your seats. | will hear you.
...(Interruptions)

MR. DEPUTY-SPEAKER: Dr. Raghuvansh Prasad Singh was on his legs on item No. 8, that is, further



consideration of the following motion moved by Shri P.C. Thomas on the 6! August, 2003, namely:-

"That the Bill further to amend the Representation of the People Act, 1951, as passed by Rajya Sabha,
be taken into consideration."

...(Interruptions)

MR. DEPUTY-SPEAKER: Dr. Raghuvansh Prasad Singh, this Bill was taken up for consideration on 6" August,
2003 and you were on your legs.

...(Interruptions)

MR. DEPUTY-SPEAKER: Dr. Raghuvansh Prasad Singh, are you participating in this debate or not? Will you
please tell me? Otherwise, | will call the next speaker.

...(Interruptions)

MR. DEPUTY-SPEAKER: Dr. Raghuvansh Prasad Singh, you were on your legs. You may speak now. | am giving
you the floor.

...(Interruptions)
MR. DEPUTY-SPEAKER: Please go back to your places.
...(Interruptions)
MR. DEPUTY-SPEAKER: The House stands adjourned to meet again at 11 a.m. on gth August, 2003.

14.34 hrs
The Lok Sabha then adjourned till Eleven of the Clock

on Friday, August 8, 2003/Sravana 17, 1925 (Saka).



